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Rs. 11*1 crores for secondary teachers. 
The Cabinet have decided that all the 
proposals involving  large  financial 
Implications  should  be  considered 
after the Report of the Taxation In- 
tiuiry Committee has been  received 
and examined.  The question of ap­
pointing a Committee, as advised by 
the Central Board of Education and 
. referred to in the question of my hon. 
friend there, might be taken up there­
. after.

•<rfrr f  ̂ ^

Mr. Speaker:  She is giving infor­
mation.

^  ̂ ^  fwap,

^  <n*rfn rm ̂  ̂

5̂1̂ ?

The Deputy  Minister of  Finance 
(̂ShPi M. C. Shah):  If the hon. Mem- 
Tjer wants to know the largest amount 
of Estate Duty collected upto the end 
of September, 1954 in any single case, 
it is Rs.  4,57,316 in Bombay State, 
«nd if the largest amount received In 
any one State, it is Rs. 10,80,306 in the 
rState of Bombay.

^ ffm:   ̂51T ^

 ̂̂

^  ̂ ?5q’

 ̂  ̂̂ R)T?

Shri M. C. Shah: There have been 
demands made and collections have 
also been made but all that was ask­
ed for in demand has not been paid.

Iths ^

rVf f ?

Shri M. C. Shah: That wQl be eol-
lected; because instalments are given

sometimes, they are collect«l by in­
stalments.

fhs wifWn̂   ̂̂

M f7

S1u*i M. C. Shah: Very few instal­
ments are given. It has to be recover­
ed from the property and the proper­
ty is under attachment.  Some facili­
ties are given to pay those sums.

ite 3fvsr ftni: ^

 ̂ ^  ^

 ̂fWrr ̂  ̂   w  î?

Sliri M. C. Shah: Fi:om  all  the 
States it is R& 12,25,012 collected and 
the demands are Rs. 30,44,483.

Public  Administration

•387. Shrt U. C. Patnaik: WiU the
Minister of Finance be pleased to state 
the amount of expenditure incurred by
the Government of India on account of 
Mr. Paul H. Appleby who submitted a 
report on Public  Administration to 
them?

The Minister of Finance (Shri C. D. 
Deahmukh): No expenditure was in­
curred by the Government of India 
on account of Mr. Paul H. Appleby, 
who visited India at the cost of the 
Ford Foundation for  advising Gov­
ernment on matters connected with 
Public Administration.

P. A. C’s Ninth  Report

*390. Shrt Morarka: Will the Minister 
of Defence be pleased to state:

(a)  whether the attention of Gov­
ernment has been drawn to the Public 
Accounts Committee’s disapproval of 
the action of the Air Adviser in London 
in having gone out of his way to sug­
gest  the name of  Messrs.  Aircraft 
Instrumentation  Ltd. who were not 
even on the list of approved contractors, 
for the supply of certain aircraft stores 
in September, 1949 which  ultimately 
failed to execute the Job; and

<b) what  action has been proposed 
to be taken by Government to fix the
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responsibility on those who were res­
ponsible  for placing orders with the 
above firm?

The Deputy  Minister of  Defence 
<Shri Satish Chandra): (a) and (b). 
Government are fully aware of the 
observations of the Public Accounts 
Committee and the matter is under 
the examination of W.H. Sc S. Minis­
try in consultation with the Defence 
Ministry as suggested  by the said 
Committee.

Shrl Morarka: May I know what 
-was the total amovmt paid by way of 
advance to the Aircraft Instrumenta­
tion Ltd.,  by the Government  and 
what was the value of goods received 
against that advance?

Shrl Satish Chandra: I have not got 
the details with me.

Shrl Morarka: May I know whe­
ther it is a fact that this Company 
Jias gone phut and is iji liquidation 
and is not in a position now to repay 
the Government advance?  *

Shri Satish  Chandra: The  hon.
“Member is repeating what is already 
contained in the report.  If he wants 
any further information.  I can cer­
tainly give It

Shrl T. N. Singh: May I know whe­
ther one of the officers of the Defence 
Ministry attached in London who was 
responsible for suggesting the name of 
this firm for those purchases has been 
re-employed after having left service?

Shri Satish Ctiandra: I  am  not
aware of the officer’s re-employment 
•or his having gone  away.  We are 
'Consulting the  Works, Housing and 
Supply Ministry and  both together 
"«re asking our High Commissioner to 
•conduct immediate enquiries and  to 
responsibility on the officers con- 

«med, whether they belong to the 
ôrks, Housing and Supply Ministry
to the Defence Ministnr.

POTTBRY '

*392. Shrimati Tarkeshwari  Sinha:
Will the  Minister of Educaticn be 
pleased to state:

(a) whether  painted grey pottery 
said to be belonging  to  the  tenth 
century B. C. have been found at the 
site of Purana Qila;

(b) whether they  are  similar  to 
what have been found in other ‘Maha- 
bharata* sites at  Hastinaour,  Kuru- 
kshetra and Panipat;

(c) whether  things  other  than 
iwtteiy were also unearthed  there; 
and

(d) whether Government propose to 
conduct any further investigation on 
that line in future?

The Parliamentary Secretary to tbe 
Minister of  Education (Dr, M. M. 
Das): (a) Yes.

(b) Yes. Of the three sites mention­
ed here, only Hastinapur  has been 
excavated systematically by the De­
partment of Archaeology and in other 
two sites exploration  has  revealed 
this painted grey ware ceramic cul­
ture.

(c) Yes. Some of the  antiquities 
which had been  discovered  during 
this small scale digging are copper, 
antimony rods, and sickle, terracotta 
human and animal  figurines,  bone 
needles, beads of  shell jasper and 
terracotta and punchmarked coins as 
well as other copper coins, many brick 
and stone walls and a ring-wdl.

(d) Yes.

Sbrimatl Tarkeshwari Sinlui: May
I know under whose guidance these 
excavations were conducted?

Dr, M. M. Das: We have got our
officers who are usually in charge of 
excavations. Excavations are done in 
so many parts of India. We have got 
competent officers who execute such 
excavations.

SiîinMitl Tarkeshwari Slnlui: May
I  know whether  these discoveries 
have led to the conclusion that the 
present site of the Purana Qila re]m-




